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CENTRAL ADMINISTRATIVE TRI
MUMBAT BENCH :

OAs Nu.ud /2001, 8LE/2001, 857/2@61,f35
860G/200, 561/2001, 86272001 562/
865/200, g266/2001, 867/2001,  B68/
870/2001, £71/2001, 87272001, &£73/2001 |
Dated this Friday the 7th Day -of Decemb
‘Hon’ble Shri Justice Birendra Dikshit L,
Horn’ble 8mt.Shanta Shastry, Member (A).
Shiri vujay 5. Amberkar, -
working as Khalasi under
Assistant Electrical Eﬁglnenr~(C)
Metiopolitanm Transport Project {R),
Central ‘Railiway, Juinagar,
Navi Mumbai.
Shri P.G. Nehate, :
working as Khalasi under
Divisional Electrical Engineer (0},
_Metropolitan Transport Project (Riys),

Assistant O,
Metropo! noTransport Projsct (R},
Central Railway, Juinagar,

Navi Mumbai.
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Shris.H. DL Chaudhart, .

working as Khalasi -under

Assistant Electirical Engineer {CJ,

Metropolitan Transport Project (R),

Central Railway; Thane. .
3 ;

‘Shri-J.H., Talele, . - \

working as Khalasi under

Dy. Electrical Enngeer (Ch,

MTP (R), Central Railway, «

Juinagar .

iy NdVl Mumbai.

Shiri V.M. Kacnane;
SwWorking as kKhaiasi under
Assistant Electrical. BEngineer (C),
MTP (R;, Centra] Rax]way, Thane.

Shiri R. K..neddy, ,

working as Khalasi. under .
ASQiatant’clebbr.ua?'EngiﬁeeF_(C);
MTP-(R), Centrai Railway,

Juinagar, Navi Mumbai.

- 8hri R.L. Kadam,
working as Mason-III under

Assistant Electrical Engineer (C),
MTP (R), Central Railway, Thane.

shri A.R. Sheikh,

working as Khalasi, under. L
Assistant Electrical Engineer (C),
MTP (R), Central Railway, Thane. ‘

-
Shri . T.R. Patil,
wWOorking as hha]aSi under »
- Assistant- .Electrical Engineer {C),’
MTP (R), Central Ra1 way—_Tnaﬂe.
Shri P.M.-Naravane,
working as Khaiasi unger ,
Assistant Flectrical Engineer. {(CJ,
MTP (R), Central Railway, Thane.
Shri L.M.-Jdangie,
WworKing as Khalasi under
Assistant Electrical Enginesar (C),
MTP {(R), Central Railay, _
Juiragar,; Navi Mumbai. ¢
*
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ARpincant i
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“Shra M.E. Muthu,
WOIrkKing as khalasi under , i
Dy. Chief Electrical Engineer (C),
MTP -(R), Central Railway, - _
Juinagar, Navi Mumbai. .. Applicant in
. GA. 86S8/2001..
Shri €. Soioman, o S . ,
Driver {Ad-hocy, . o ?
Assistant Electrical Engineer (Cj,
MTP (R}, Central Railway, Thane. .. Applicant in
. - S © OA 870/2007.
- .Shri Y.E. Patil, 7 . :
working ‘as Khalasi under
Assistant Electrical Engineer (C),
MTP (R), Central Railway, . : S .
Juinagar, Navi Mumbai. : . +.- Applicant 1in
o ‘ : - OA 871/2001.
Shri V.R. Patil,
working as Khalasi -under .
Assistant Electrical Engineer (C), e
MTP (R), Central Railway, '
Juinagar, Navi Mumbai. .. Appiicant in

Shri v.D. Talele,

"working as Khalasi under v
Assistant Electrical Engineer (C), .
MTP .(R), Central Railway, . : - , o
Juinagar, Navi Mumbai. . co , o« Applicant in

Shri V.S. Javirkar, _ ' o .
working as Khalasi under S '
Assistant Electrical Engineer (C), o

MTP (R), Central Railway; ., - e .
Juinagar, Navi Mumbai. R . «. Appilicant in
: ? . : B OA 874/20601.
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3. Chief Administrative Officer (),
Metropolitan Railway Project (R),
CAQ (C)’s Office, Central Railway,
New Adm1n18trat1ve Building,
7th Floor, CST, Mumbai-400001.

4, Asgistant Electrical Engineer (C),

- Metropolitan Transport Project (R),
Central Railway, Ju1nagar, o
Navi Mumbai. ' P .. Respondents.

'ORDER (ORAL)

{ Per : Smt. Shanta Shastry, Member (A) }

A11 these 20 (twenty) OAs involve a common cause

of action. The legal ;1géue raised is the same. The
réliefiscught is the same. The .advocate is afso'-the
same. We therefore proceed ﬁo dispose offithese dAs by a
common order. ;
2. The’ gpriéants are Khalasis working in the
Central Rai]way.' For .purposes of 111ustra£1onvthe' facts
in 0.A.No0.855/2001 are given in brief. The applicant in
the aforesaid O,A,"was. granted temporary status with
effect from 1989 by order dated '12.7. 1990. According to.
the app11cant he was reTieved on being declared surplus
- to jo1n the office of Chief Engineer (C), Metropolitan
Transport Project on 1.4,1991. Now after a lapse of ten
years the impugned charée-sﬁéEt ﬁaé—bbéh igsued to him on
10.9.2001. The article of chargcreads as follows:-

“that the . said Shri Vvijay Amberkar,

Khalasi arrived on transfer from Central

‘Railway to MTP (R), Mumbai by producing

LPC No. HPB/797/D/ST/7FR dated 18.3. 1991 .

issued under . the signature of

- *CPO(S&T)/Central Raillway. on enquiry

with CPO(S&T)/Central Railway vide MTP

(R) Mumbai's letter No.MT/E/099 dated

17.7.2001, 1t was replied by CPO(S&T)

vide letter No.HPB/P.797/0D/S&T/Cl.. /PNM -

1870/1939 dated 5.9.2001 that the LPC in

~question was not issued by his office.

It clearly indicates that Shri V1Jay
. R : -t s a-B.
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Amberkar, Khalasi obtained: appo1ntment in
MPT (R) Mumbai by -producing the fake
office order.f

3. Simi]ar 'charge shoet has been 1issued to the
'app11cants in other OAs also. '

4, * The applicant has aeea1led the charge sheet on
two main grounds viz.

(1) The charge sheet has been iesued after nearly ten
years of his joining the MTP in 1991.  No 'reasqﬁs' are
. forthcoming by way of an§ document ‘or otﬁerwiso to
explain the enormous delay 1n 138u1n9 the charge sheet.
(i1) ’gghsufficiant material or basis is available to )
- justify the 1ssu9 .of the charge sheet: It is based on
a mere exchange of letters ﬁatad'i7.7.2001 and 5.9.2001
as mentioned in the article 6f charqe.

5. The 1earned counael for the applicant submits
further that out of 33 employoes who Jjoined the
Metropo11tan Traneport ProJect on being dectared aurp!ua
only 9 employees have beaﬁ charge sheeted. It  is
d1scr1m1natory[ Therefore the charge- 5paat of 10.9.2001
is 11ab1e to be quashed and set aside at the outset.

6. f‘v The Learned CoupseI a1§0 said that the applicants
have replied to the'cha;éa sheet and have Eeqﬁested to be
provided with alpefence lawyer.

7. + We have - he;rd the Learned Counsel for the
gpp11cants. fn.'our considered view itlis not necessary
to interfere with the due process of law at th1§ stage.

In regard to the demand for a defence lawyer, since the

.'charge is of ai?egedvforgery'and since the applicants are
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on]y Kha1as1sA the enquiry ‘off1cer ShaTi take 1Htof;
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=  :'35-{.f wh11e dea11ng w1th the request for defenée 1awyer./“;\ﬁ
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f“f~é.a» In the above v1ew of the matter a11 the 0. A s aref
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*;‘}"ﬁ‘f o d1sm1ssed at mhe adm1ss1on stage 1tse1f WG do not orderi"l
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-cons1derat1on th1s aspect a]so _at the time of hearing 2"
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